U
P

;e

CENTRAL ADMINISTRATIVE TRIBUNAL . PRINCIPAL BENCH
RA No.44/96 in OA No.1065/1995

[
New Delhi, this }égg;/gay of March, 1996

Hon'ble Shri B.K. Singh, Member (A)

Smt. Bahnmati & Another
114/%, Railway Colony, Kishan Ganj, New Delhi .. applicant

gy Shri B.S. Mainee, Advocate
Versus
Union of India thiough
1. The General Manager, Northern Railway
Baroda House, New Delhi
2. The Svl. Supdt. Engineer(Estate)
DRM Office, State Entry Road, New Delhi
3. The Dy. Contraoller of Stores
Northern Railway, shakurbasti, Delhi . .Respondents
ORDER(in circulation)
This review application i¢ filed against the order dated
21.11.95 in 0A 1065/95 for removing the typographical =2¢ra
occuring in respect of guarter No.114/5, Rly. Colony, Kizhws

Gani.

™3

The quarter No. wrongly printed as 1475 in first  page
and in para 2 of the order dated 21.11.95 should be read 23
114/5, Rly. Colony, Kishan Ganj. The RA is allowed ang  an
amended copy of the judgement be sent to the parcies

cancerned.

Member (A)
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